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The Minister of .Education
M. C. Chagla): (a) No, Sir.

(Shri

(b) There being numerous categor-
ies of workers in the field of educa-
tion with conditions varying “rom
State to State and education being a
®tzte subject, the setting up of a Cen-
tral Wage Board is not feasible.
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Ex-Chief Minister of Kerala

1768, Shri Koya: Will the Muinister
of Home Affairs be pleased to state:

(a) whether his attention has been
drawn to the allegation of cerruption
against the ex-Chief Minister of
Kerala made by some responsible
leaders of the Kerala Congress; and

(b) if so, whether any enquiry has
been made in the matter?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). A Memorandum signed by
four Kerala Congressmen was re-
ceived. At this stage no enquiry
into the allegations therein is con-
sidered necessary.

Riots in Ranchi

1769, Shri H. C. Soy: Will the Minis-
ter of Home Affairs be pleased to
state;

(a) whether Government’s attertion
has been drawn to the Press report in
the weekly magazine, ‘Organiser’,
dated 16th November, 1964 wherein
it has been alleged that the main
reasons for comimunal riots in Ranchi
and Singhbhum district of Bihar are
the practice of Muslim Polvgamy at
the cost of Adivasis and alienation of
lands from the Adivasis to Muslims:
and

(b) if so, the reaction of the Gov-
ernment of India thereto and the ac-
tion taken in this respect?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). Yes, Sir. Government,
however, do not cunsider that these
two grounds were responsible for the
last communal riots in Ranchi and
Singhbhum district of Bihar.





